
From
The Principal District & Sessions Judge (HQs),
Delhi.

To
The Registrar General,

Delhi High Court,New Delhi.

No. B5 (5) Spl.MM/2023/_ Dated, Delhi the I f L - =ul j

Sub: Appointment of Special Metropolitan Magistrates/ Special Municipal Magjsuates
(Littering) .

Sir,

With reference to letter No. 177/DHC/Gaz-IIB/G-8/SPL.MM/2023 dated 06.01.20232

on the subject cited above and in continuation to this office letter no. E5(5)/spl.MM/2023/96

dated 09.01.2023, it is informed that Sh. Sunil Kumar, Special Meuopolitan Magistrate has

appeared before the undersigned and he has been administered the requisite Oath of allegiance

to che Constitution of India.

His Oath of allegiance to the Constitution of India, alongwith Joining report is
enclosed herewith.

Yours faWtIIE
/a1 .} #>

(GIRISH KA+HPALIA)
Principal District & Sessions Judge (HQs),

D„.d. D.Ih:'MF"* a : - I: 2823

End. As above

No. B5(5)/Spl. MM/2023/ 999;b F 99 gr
leopy forwarded for information and necessary aetion to:-

The Officers In-charge, Adminisuation Branch-I,II,III, General Branch, Pool Car, Librarx
Computer Branch and Web Site Committee(Hdadi/English) .
The Chairperson, Delhi Judicial Academx Dwarka, New Delhi.
The Commissioner, North Delhi Municipal Corporation1 Civic Centre> Minto RoadJNeil Delhi.

The Commissioner, South Delhi Municipal CorRorationJ civic Centre> Minto Road3
New Delhi.
The Commissioner, East Delhi Municipal Corporation> PatparGanj Industrial Area> Delhi.
The Chairperson, NDMC, Palika Kendra, New Delhi.
The Accounts Officer, Accounts Branch, Central District, Tis Hazari Court, Delhi.
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